Title: Need to conduct CBlinquiry into alleged suicide by members of a family in village Munal, District Bijnore, Uttar Pradesh.
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MR. SPEAKER: Now, Shri Tek Lal Mahto. Your matter is related to your constituency. It should come under Rule
377. But as a special case, today, | am allowing you. In future, please bring them under Rule 377.
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*Not Recorded.

MR. SPEAKER: Hold patience. Those matters which are allowable will be allowed.



